RAJYA SABHA
Wednesday, the 19th July, 2017/28th Ashadha, 1939 (Saka)

The House mel at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair

PAPERS LAID ON THE TABLE
sfi R A (SR IS): WY, W UH @Ec A ST B .. (HIEH). .
MRE. DEPUTY CHAIRMAN: Let me first dispose this. ...(Inferruptions)...
Notification of the Ministry of Home Affairs
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e 2=l W) WH ved T I gl [Placed in Library. See No. L.T. 7061/16/17]

REPORT OF THE SELECT COMMITTEE ON THE CONSTITUTION
(ONE HUNDRED AND TWENTY-THIRD AMENDMENT)
BILL, 2017

sft W= Fea EER): A, H wfaus (ve |1 dswal deee) e, 2017
et wax wfafa @1 ufades @ids) qon <) #) uegd ®edn g

EVIDENCE TENDERED BEFORE THE SELECT COMMITTEE ON THE
CONSTITUTION (ONE HUNDRED AND TWENTY-THIRD
AMENDMENT) BILL, 2017
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REPORT OF THE DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON CHEMICALS
AND FERTILIZERS
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